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1 2 3 4
530, Uttarakhand Tehri Garhwal Phase-II
531, Uttarakhand Udham Singh Nagar Phase-1
532, Uttarakhand Uttarkashi Phase-I
533, West Bengal Alipurduar Phase-1I
534, West Bengal Bankura Phase-11
535, West Bengal Birbhum Phase-1
536.  West Bengal Cooch Behar Phase-11
537, West Bengal Darjeeling Phase-II
538 West Bengal Dinajpur Dakshin Phase-II
539 West Bengal Uttar Dinajpur Phase-1
540, West Bengal Hooghly Phase-II
541, West Bengal Howrah Phase-I
542 West Bengal Jalpaiguni Phase-11
543, West Bengal Malda Phase-1
544, West Bengal Medinipur East Phase-1I
545, West Bengal Medinipur West Phase-II
56, West Bengal Murshidabad Phase-I
547 West Bengal Nadia Phase-11
548, West Bengal Paschim Bardhaman Phase-11
549 West Bengal Purba Bardhaman Phase-11
550.  West Bengal Purulia Phase-1

Honorariums for Anganwadi workers

CHILD DEVELOPMENT be pleased to state:

their honorariums and if so, the details thereof;

1118. DR. K. V. P RAMACHANDRA RAO: Will the Minister of WOMEN AND

{a) whether there is consistent demand from Anganwadi workers for hike of
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(b) the schemes/programmes being implemented through Anganwadis;

(c) the details of Anganwadi centres functioning and number of Anganwadi

workers/helpers/supervisors employees, State/UT-wise; and
(d) the details of honorarium being paid to these employees?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) Anganwadi workers have been raising
various demands from time to time including enhancement in the monthly honorarium

paid to them through various form.

(b) Anganwadi workers have been appointed to implement the Anganwadi
Services scheme. However, States/UTs are assigning them additional work for which

they are paid additional honorarium.

(c) Statements containing State/UT-wise details of Anganwadi Centres
functioning and number of Anganwadi Workers/Helpers/Supervisors employees are

given in the Statement-I and II respectively (See below).

(d) Anganwadi Workers (AWWSs) are honorary workers who are paid monthly
honoraria as decided by the Government from time to time. The present rate of honoraria
paid to the AWWSs by the Government of India in the prescribed cost sharing ratio with
the States/UTs 1s T 3000/- p.m. The monthly honorarium paid to AWWs of Mini-AWCs
since 04.07.2013 is T 2250/-.

Besides, most of the State Governments/UT Administrations are also giving
additional honorarium to AWWSs and AWHs out of their own resources States/UTs-

wise details 1s given in the Statement-IIT.



Statement-I

Anganwadi Centres Sanctioned and Operational under Anganwadi Services Scheme Quarter

Sl State/UTs No. of ICDS No. of Anganwadi Beneficiaries of Supplementary Nutrition
No. Projects Centres
Sanctio- Operatio- Sanctio- Operatio-  Children  Children Total Pregnant Tot
ned nal ned nal (6 months- (3 -6  Children & Lactating Bens
3 vears) years) (6 months- Mothers ciari
6 years) (P&LM)  (Chil
6 mon
years
P&L
1 2 3 4 5 6 7 8 9 10 11
1. Andhra 257 257 55607 55606 1493050 868499 2361549 611035 29725
Pradesh
2. Telangana 149 149 35700 35634 930738 326670 1457408 362781 18201
3. Arnachal 98 98 6225 6225 092437 96623 189060 24517 213
Pradesh
4. Assam 231 231 62153 62153 1673917 18BB756 3362673 683549 42463
5. Bihar 544 544 115009 91677 2480438 2460202 4940640 1163378 61040
6. Chhattisgarh 220 220 52474 50448 1159642 854260 2013902 455626 24695
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1 2 3 4 5 6 7 8 9 10 11
23. Rajasthan 304 304 62010 61974 1638725 977381 26161006 866794 348291
24, Sikldm 13 13 1308 1308 18000 12500 30500 6000 365
25. Tamil Nadu 434 434 54439 54439 1743313 650930 2394243 665067 30593
26. Tripura 56 56 10145 10145 155005 189854 344859 71074 4159
27. Uttar Pradesh 897 897 190145 187997  BO56689 5378063 14334752 3882027 182167
28. Uttarakhand 105 105 200067 20067 426160 181172 607332 169495 7768
29, West Bengal 576 576 119481 115384 3135477 2982160 6117637 1320684  74383!
30. Andaman and 5 5 720 720 7777 2791 10568 2621 131
Nicobar Islands
31. Chandigarh 3 3 500 500 21697 25809 47506 7653 551¢
32, Delhi 95 95 11150 10897 312717 138690 451407 115543 5669
33. Dadra and Nagar 2 2 302 302 8888 10475 19363 3523 228!
Haveli
34. Daman and Diu 2 2 107 107 2762 2388 5150 1451 66!
35. Lakshadweep 9 9 107 107 2607 843 3450 1148 45
36. Puducherry 5 5 855 855 24733 2203 26936 9245 3611
ALL InDIa 7075 7075 1400000 1363021 40505035 31436682 71941717 17335216 892769.

As per data provided by State/UTs.



Statement-11
Status Report of the ICDS Quarter ending March, 2018 (4s on 01.06.20

(Sanctioned, In-position and Vacant Post)

Sl No. State/UT No. of CDPOs/ ACDPOs No. of Supervisors No. of AWWs

Sanctioned In-  Vacant Sanctioned  In- Vacant Sanctioned In-  Vacs
position position position

1 2 3 4 5 6 7 8 9 10 11

1. Andhra Pradesh 410 336 74 2205 1548 657 55607 53951 165

2 Telangana 265 185 80 1440 830 610 35700 33575 212

3 Arunachal 9% 85 13 273 22 11 6225 6225

Pradesh

4 Assam 314 27 87 2492 1984 508 62153 62153

5 Bihar 545 544 1 4435 2204 2141 115000 88174 2683

6. Chhattisgarh 323 151 172 1969 1585 334 52474 49253 322

7. Goa 14 7 7 67 30 17 1262 1208 5

8  Gujarat 576 a0 7 2445 1692 753 53020 51595 143

9  Haryana 153 110 43 1146 688 458 25962 25347 6l




1 2 3 4 5 6 7 8 9 10 11

10.  Himachal 109 &4 45 814 592 22 18925 18716 X
Pradesh

11, Jammu and 159 126 33 1308 932 376 31938 28707 323
Kashmir

12, Jharkhand 212 156 56 1288 864 424 38432 35424 30

13, Karnataka 43 258 165 2767 1888 3R 65911 63186 27

14, Kerala 338 250 83 1470 1079 391 33318 33102 21

15. Madhya 5P 334 245 3425 2673 752 97135 97133
Pradesh

16, Maharashtra 835 287 548 4227 3176 1051 110486 107170 331

17. Manipur 3 4 12 391 362 2 11510 10274 123

18 Meghalaya 45 4 5 21 215 6 5896 5895

19, Mizoram 27 27 0 113 & 27 244 2244

20. Nagaland &0 » 1 167 145 2 3980 3455 5

21. Odisha 37 34 7 2932 2129 803 74154 69625 450

22, Punjab 164 100 55 1179 744 435 27314 26462 8s

23. Rajasthan 443 137 306 2533 1537 9% 62010 58744 326



24 Sikkim 13 12 1 58 5 3 1308 1289 1
25 Tamil Nadu 434 386 48 1786 943 843 54439 38827 1561
26. Tripura % 47 9 414 205 119 10145 9911 23
27 Uttar Pradesh 998 519 479 7297 3828 3460 190145 173383 1676
28 Uttarakhand 105 30 75 631 512 119 20067 19056 101
29 West Bengal 800 356 444 5151 1717 3434 119481 107514 119
30. Andaman and 5 5 0 31 20 11 720 720
Nicobar Islands
31. Chandigarh 3 0 3 20 7 13 500 465 3
32 Delhi P 55 44 432 425 7 11150 9% 135
33. Dadra and Nagar 2 1 1 12 7 5 302 302
Havel
34, Daman and Diu 2 2 0 5 1 4 107 102
35 Lakshadweep 9 1 8 4 3 1 107 107
36. Puducherry 5 5 0 39 4 35 855 855
ToraL 9047 5525 3522 55187 35172 20015 1400000 1293945 10605

As per data provided by States/UTs.
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Statement-ITI

Details indicating additional honorvarium given by the States/UTs to
AWWs/AWHs from their own resources

(Ason 30.06.2018)

SL No.  States/UTs Additional honorarium given by States/UTs (In )

Anganwadi Workers Anganwadi Helper
{AWW5s) {AWHs)

1 2 3 4

L Andaman and Nicobar Islands 3000 2500

2 Andhra Pradesh 1200 700

3 Arunachal Pradesh Nil Nil

4 Assam 2000 1000

5. Bihar 750 375

6 Chandigarh 2000 1000

7 Chhattisgarh 2000 1000

8 Dadra and Nagar Haveli 1000 600

9 Daman and Diu 1000 600

10, Delh 6678 3339

11, Goea 3062-11937* 3000-6000%

12, Guarat 3300 1700

13, Haryana T286-8429* 4215

14 Himachal Pradesh 1750 900

15 Jammu and Kashmir 600 340

16, Jharkhand 1400 700

17 Karnataka 5000 2500

18 Kerala 2000 2000

19.  Lakshadweep 3000 2000

20,  Madhya Pradesh 000 3500

21.  Maharashtra 2000 1000

22, Manipur 100 50

23, Meghalaya Nl Nil
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1 2 3 4

24 Odisha 1000 500

25.  Puducherry 600 300

26.  Punjab 2600 1300

27, Rajasthan 1724-1736% 1065

28, Skkim 2225 1500

29, Uttarakhand 3000 1500

30.  West Bengal 1300 1300

31, Uttar Pradesh 1000 500

32,  Nagaland Nl Nl

33 Mizoram 204-306% 150

34 Tamil Nadu 6750 {that includes pay- 4275 (that includes pay-

2500, GP-500,and 1500, GP-400,and
DA-3750) DA-2375)
35. Telangana 10500 6000
36. Trpura 2865 1924

* Depending on the qualification and/or number of years of service.
Indecent Representation of Women Act

1119, SHRT SAMBHAI CHHATRAPATI: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

(a) whether Government has taken any fresh initiative to widen the scope of the
Indecent Representation of Women (Prohibition) Act, 1986 to also incorporate new forms
of communications like internet, multimediamessaging, cabletelevision, skype, whatsapp,

snapchat, nstagram, etc.;
(b) if so, the details thereof;

(¢) whether Government proposes to have arelook at the Indecent Representation
of Women (Prohibition) Amendment Bill, 2012 which was introduced in the Rajva Sabha
in 2012; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRAKUMAR): (a) to {d) Yes Sir. Ministry of Women and



